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MR. DEPUTY-SPEAKER: We will now take up item no. 17.

Shri J.M. Aaron Rashid Not present

SHRIMATI TEJASWINI SEERAMESH (KANAKAPURA): Mr. Deputy-Speaker, Sir, I rise to
support the Resolution moved by our hon. colleague Shri Sarbananda Sonowal who comes from the
hilly area of North Eastern India. He is pressurising the Government to take steps for balanced and
equitable growth of different parts of the country by removing regional imbalances.

15.37 hrs. (Dr. Satyanarayan Jatiya in the Chair)

Sir, we are living in a federal structure where every State deserves equal development on
the basis of its topography, cultural background, natural wealth and population. Without considering
the population and its population, we cannot equate every part of India by one policy.

India comprises of the great Himalayas in the North, the southern parts of our country are
having sea coasts and the Central India comprises of the Vindiyas and other hilly areas. According to
the topography and according to the ecology, we must formulate policies to develop our country
which will benefit our 100 crore people.

Today, basic necessities are our rights. We can clearly see two sections of India in our
country, that is, backward India and forward India or rural India and urban India. In rural India, even
though our people are provided the fundamental right to have equal development, the majority of our
people, that is, more than 60 per cent of the people in rural India are deprived of equal development.

Let us look at the allocation of funds. I do not want to divide the country, I do not want to
divide the politicians with figures that [ am going to quote, but I would like to express my concern
regarding the plight of agriculture in our country. What is the amount that we are allocating to
agriculture today in our Budget? We are allocating only 2 per cent of our Budget to 80 per cent of



the population and the remaining money goes to the rest of the population. This is a worrying factor.
What sort of India can we build with this 2 per cent allocation of funds to agriculture?

Then, we are allocating a lot of funds to education, health and infrastructure sectors and
successive Governments, whether it 1s the NDA Government or the UPA Government, are
implementing a lot of programmes and projects to improve the basic life of the people living in rural
India, but it is not adequate. Why are the rural people moving towards urban areas today? Look at
Mumbai, Chennai and Bangalore. Why are these cities flooded with population?

Sir, in 1947 the population of our country was 35 crores. Today our population has crossed
100 crores. But what is our allocation of funds towards rural India[k57]kss)? We [Rs59]have not raised
our allocation, according to this, for the rural India. I mean to say that rural India deserves more and
more attention with more and more funds for the development of its infrastructure.

Sir, our youths are suffering from unemployment because in rural India they are unable to get
themselves in the agricultural activities due to lack of land or proper housing. We have been
discussing so many issues in this House. How many Indians are there who have been deprived of
housing? Housing is the basic need, drinking water 1s the basic need of the people.

On the one side, India is suffering from floods and on the other side it is suffering from
drought, which has resulted in the suicide by farmers. We cannot differentiate India like this. In the
coastal belt, due to land erosion, the farmers are losing their land, the fishermen are suffering and in
the Jammu & Kashmir region, there are natural calamities like earthquake and all that. It 1s a unique
picture. So, there is earthquake in the hilly regions and there is Tsunami in the coastal belt. The
agony of the common people is the same. [ do not want to divide India on their topographical
background. So, I would urge upon the Government to give more attention to equal development of
all the regions of India.

Why are people migrating to big cities? On the one side, we can see malls, bungalows, multi-
storied buildings and next to that, we can see the drainage and common people living in the
surrounding area, that is, in the slums. It is very painful. We can see that 55 per cent of the
population of Mumbai is living in slums. It indicates the regional imbalance. Even in Bangalore,
same is the case. I think, it will escalate the major regional problems, like language and culture.

In Bangalore, I feel that the native Kannadigas have been reduced to 28 per cent only. My
fellow Indians have every right to live anywhere in the motherland, but it should not disturb one’s
basic right to live on its own land. Today, our native people cannot afford to stay 25 kms. near the
city of Bangalore. The rich ones come and buy malls, flats by paying crores of rupees. Why are
they coming to big cities? It is because they lack business and other opportunities in their areas. By
providing proper roads, by providing proper infrastructure in the rural areas, we can restrict
migration of these people to big cities.

We must take Panchayati Raj Institutions into confidence. When I visit villages in my
constituency, the experience is and it may be the experience of all of us here, lower level people
demand more and more funds. They demand more and more funds from the MPLAD Funds to have



proper drainage facilities and to have proper roads, etc. From where can we afford such a huge
amount to provide these infrastructural facilities? It 1s not the duty of the Member of Parliament to
provide basic infrastructural facilities. It should be the duty and responsibility of the respective State
Governments, respective Zila Panchayats, respective Gram Panchayats and all that.

I appreciate and congratulate the UPA Government for giving a lot of importance to the
Panchayati Raj Institutions. The village should be our unit. We must stop migration to big cities by
providing them every opportunity. Unless, we strengthen the rural employment by encouraging jobs
like handlooms, by encouraging cottage industry, which was the dream of the father of our nation,
Mahatma Gandhi, we cannot restrict migration to big cities.

Jobs like seri-culture and animal husbandry are the livelihoods in our villages. But their
knowledge is limited because the people are deprived of proper education and health. Recently, an
epidemic disease called ‘Chikungunia’ attacked severely the people in the State of Karnataka. Of
course, it also attacked the neighbouring States. But the plight of the poor people is that they are
unable to pay the medical fees and are unable to afford the costly drugs. Many of the MLAs in my
constituency paid from their pockets to see that these people must get good medical care to cure
‘Chikungunia’. So, Sir, health should be ones basic right. It should be the responsibility of the
Government to provide basic health facilities to its people and then only we can maintain hygienic
atmosphere for the people of our country[Rs60].

Otherwise, in an unhygienic condition, what sort of citizens will be there? It must be the
basic right of the rural people. Today rich can afford good education. Even though the village boys
and girls are equally talented, with their limited environment they are not the privileged ones to live
in a good environment, and to acquire the best knowledge. Today, we are living in an era of
globalisation, and the children living in rural areas and the children of the farmers are all able to see
the computer and internet. We ourselves were deprived of such facilities in our childhood. Whatever
we claim today, the fruits of the independent India must reach every nook and corner of the rural
India. Unless we achieve this, we cannot see equality in the nation. One day it may disturb the
peaceful atmosphere. Why are we seeing so much of disturbance in the country? Why our youths
are picking up weapons? Today, one-fifth of India is under the Naxalite influence. It is an alarming
situation. Why 1s it so? Why these bright boys and girls are picking up weapons? That means, they
are deprived of their basic right to education, right to employment and right to a decent living. That
1s why, I urge upon the Government to allocate more funds for education.

States like Maharashtra, Andhra Pradesh, Tamil Nadu and Karnataka are suffering from
flood. I do not understand the logic why my State was deprived while allocating flood relief fund
recently. It may be a technical mistake; I do not know. Northern Karnataka was very much affected
by the flood menace. River Bheema has caused a lot of problems in northern Karnataka. I urge
upon the Government to release more funds to address the problems created by the flood menace in
Karnataka.

I urge upon the Finance Minister to strengthen the cooperative banks. Only cooperative
banks were encouraging and addressing the needs of the farmers in the rural areas of the country.
These banks were not getting enough concessions by the Government. 1 would like to request our



Prime Minister and our Finance Minister to pay attention to this sector also. We should strive to
develop the hilly areas like North-Eastern States; coastal belts like Kerala, Mangalore and Tamil
Nadu. Also, rural and urban imbalance should be reduced. Otherwise, one day we may see more
criminals, more beggars and more orphans in our independent India. So, we must strive to reduce
this inequality by adopting a good policy which should be rural oriented. It is because the people in
rural areas are more in number and they are deprived of this. If they stop producing food, what
would we eat? Already many of them have left farming because it is no more viable and profitable.
We cannot eat money; only we need food to eat. So, we must protect our annadata and the children
of our farmers; we must protect the poor people through our pro-poor people policies.

With these words, I would like to support the resolution moved by Shri Sarbananda
Sonowal. My Government is already doing it, and my Government is pro-people. I am hundred per
cent confident that my Government will address to these problems.

With these words, I conclude.
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SHRI PRASANNA ACHARYA (SAMBALPUR): Thank you, Mr. Chairman. This is a very
important issue that this House is discussing. India, in the last 60 years of our Independence, has, no
doubt, recorded remarkable growth in many sectors. But, as you know, India is a country of
diversities. It has many languages, many cultures and it has different climates in different parts of the
country. It has different geographical situations and different economic conditions at different places.
So, a country like this, with so much of diversity, cannot be said to have properly grown without the
fruits of growth being equally tasted by all the States of the country, by all the regions of the country
and by all the people of this country, as this is a vast country.

There is no denying the fact that in India there are large regional variations in the level of
development which, no doubt, pose a danger to our national unity. You know that on the basis of our
per capita Net Domestic Product, India has been divided into three categories of States, namely the
higher income States, the middle income States, and the lower income States. Thus, all the 30 States
in our Union have been divided into three categories as per their development. The most important
question 1s that there is a regional variation in the country[kir67].



There is variation in development between different States. It is also a fact that there is
regional imbalance within the State. That 1s also another important thing that we should not and
cannot ignore.

Sir, during the last 60 years of our Independence, a number of schemes has been formulated
and many of those schemes are now under implementation. Most of the schemes are poverty
alleviation schemes, but still, we have not been able to completely eradicate the regional imbalance.
We have not been able to completely remove the imbalance in development, the imbalance in
economic growth, and the imbalance in per capita income. There are many reasons for this, like
defective implementation of schemes. Maybe, the schemes are good, the intention is good, but the
implementation 1s defective.

The second reason is the wrong selection of an area for its implementation. There are many
good schemes, but when we are selecting areas, when we are deciding the States, when we are
finalising the regions where the good schemes are to be implemented, we are making mistakes. |
think, that i1s one of the various reasons which is helping growing gap between States, so far as
economic development is concerned.

Another important thing with which we may or may not agree is that there is political
interference in the announcement of packages for the underdeveloped States or underdeveloped
regions. Even now, we talk of ideals, we talk of uniform growth of economy all over the country, but
whoever may be in the Government, whoever is the leader, whichever political party is there, there
are occasions when the decision-makers are not able to free themselves from political interference
and influence. That 1s one of the reasons why the regional imbalance in this country has been
growing.

Sir, selection of wrong parameters in allocating Central assistance to different States 1s also
one of the reasons. The previous speaker referred to the Gadgil Formula. There has been a consistent
demand to make necessary changes in that Formula, but so far, we have not been able to do that. The
application of wrong parameters in allocation of Central assistance is, no doubt, one of the major
reasons for the regional imbalance.

These are the reasons for which the regional imbalance is widening, and the gap between
States and regions, so far as economic development is concerned, 1s growing. I will cite one
example. After Independence, no doubt, we have to admit that there has been industrial growth in
this country. Industry has grown. Our income from industrial growth 1s very substantial, and there 1s
no doubt about it. However, this growth is not uniform. There has been a total imbalance in this
industrial growth. A particular region or particular States have tremendously developed, so far as
industrial growth is concerned. But there are States in this country, there are regions in this country,
and there are areas in this country, which are far, far away, as far as industrial growth is concerned.
As you know, there are underdeveloped regions in different States of the country where not even a
single industry 1s located. How do we expect that there will be uniform economic growth in this
country?



The Economic Census of 2005 has exposed this skewed nature of industrialisation in our
country with only five States accounting for nearly 50 per cent of total enterprises in the
country[R68].

I will not hesitate to name those States. I am not envious of any State. I do not say that
industries should not grow in a particular State. I just would like to make a point that fifty per cent of
industries are concentrated in only five States out of 30 States of the Country. Which are those
States? They are: Tamil Nadu, Maharashtra, West Bengal, Andhra Pradesh and Uttar Pradesh. This is
not a story that I am making up. It is a report of a survey that says 50 per cent of the industrial
growth has been concentrated in five or six States in the country. What about the rest of India?
Under these circumstances, regional imbalance will grow and nobody can check it unless we point
out this problem and try to eradicate it, unless we try to distribute our economic growth uniformly all
over the country in different regions.

As I said at the outset, we have many good schemes. After Independence, Governments after
Governments have evolved many good schemes and there is no doubt about it. But the
implementation of those schemes has been defective. Selection of the areas for implementation of
those schemes has been wrong. That is one of the major reasons why there has been regional
imbalance. 1 will cite an example, a recent one. There are two schemes called National Rural
Employment Guarantee Programme (NREGP), a very widely known and a fresh scheme, and the
Backward Regions Grant Fund (BRGF). I welcome these schemes. There are many backward
regions in the country which need development. The Government has promised the country that a
substantial amount of money will be earmarked and a corpus will be created to help the backward
regions of the country. However, let us see how these two good schemes are being implemented
which is resulting in creation of regional imbalance. Implementation of these schemes is creating a
gap in the development of different regions and increasing regional imbalance.

An allocation of Rs.300 crore has been made for NREGP this year and for BRGF this year’s
allocation, if I am correct, 1s Rs.3,500 crore. Two hundred Districts have been selected for
implementing NREGP and 250 Districts have been selected for implementation of BRGF. Out of
these 450 Districts, there are 200 Districts which figure in both the lists. That means, these 200
Districts out of 450 have been chosen to implement both these important schemes under which funds
are allocated for development of the backward regions of the country. As a result of this, there is one
District, whose name I do not want to mention, would get the benefit of both the schemes while the
neighbouring District which is equally poor would be deprived of the benefit of either of the
schemes. Is it justice? Are these Schemes aimed at removing the regional imbalance? Is this our plan
to bring uniform economic development in all the backward regions of the country? So, the Schemes
are good but the implementation is wrong. That is the point I wanted to make. We have to analyse
and rectify these defects. We have to plug the loopholes. Unless we do it, in spite of our sincere
efforts, in spite of good schemes prevailing in the country, regional imbalance cannot be removed.

Which are the most neglected areas of the country? Which are the most underdeveloped
regions in the country? The irony of the situation 1s, the most underdeveloped regions of the country
are those which are full of natural resources. God has not done injustice to them. God has done



sufficient justice to them. God has gifted those regions or States with plenty of natural
resources| KMR69].

But the Government is doing injustice. I would cite the names of a few States — my own
State, Orissa; my neighbouring States, Chhattisgarh and Bihar. There are some States like
Jharkhand and North-Eastern States where plenty of natural resources are there but we have not been
able to develop necessary infrastructure and make sufficient investment to create infrastructure to
exploit those natural resources even after 60 years of Independence. Therefore, those States are still
called poorer States. As I said, these mineral rich States like Orissa, even West Bengal, Madhya
Pradesh, Bihar, Jharkhand, Chhattisgarh and North-Eastern States are relatively most backward
States. Surprisingly, those States are tribal dominated States. Most of the tribal population in this
country live in these under-developed States are full of natural resources but they are still under-
developed and are reeling under poverty, starvation. There is still migration taking place from those
States. There are reported starvation deaths in those States which are rich in natural resources.
Where lies the defect? God has not done injustice; we are doing injustice to all those under-
developed areas. Lateral transfer is taking place from the backward States to the rest of the country.
I was mentioning about the natural resources and minerals. I would like to give an example — coal.
Coal-bearing States because of the defective coal royalty policy of the Central Government are
suffering the most. Those there is a provision that every three years, coal royalty policy has to be
revised, Government has been refusing to do so. Thus, depriving the coal bearing States of their
natural claim. How those under-developed States would develop? ... (Interruptions)
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SHRI PRASANNA ACHARYA : The Chief Minister of my State has sent a proposal to the Central
Government requesting that a Special Corpus Fund should be created for such States for infrastructure
development, to expedite the projects of rail, road, port construction, etc. Our proposal 1s, let there be a
minimum of Rs.3,000 crore Corpus Fund for development in the under-developed areas in those States.

Railways play a major role in development. If we go through the history of Railways, after
Independence, how many kilometers of new railway line have been constructed in the under-
developed States? We are refusing to create infrastructure. How can we dream of bringing regional
balance and economic development in this country?

This morning, in the form of Calling Attention, we were discussing Kalahandi-Bolangir-
Koraput (KBK) , which are the most under-developed areas of the country. Shri Tripathy was citing
all the data in his speech this morning. I do not want to repeat it. Illiteracy is the highest there;
percentage of people living below the poverty line is the highest there; SC population is the highest
there; migration is there; starvation is there in spite of natural resources. To redeem those areas from
poverty, there was a scheme, which is called KBK Scheme. Cabinet Committee of Economic
Affairs has decided to withdraw that Scheme. When such is the policy of the Government of India,
how do you expect that regional imbalance would be removed? I would give an example of
Telengana. ... (Interruptions)
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SHRI PRASANNA ACHARYA : As I said at the outset, regional balance is there between State and
State; it is there within the State. There has been a demand from many of the States for the creation
of new States[s70]. Why 1s this happening? Why 1s the mindset growing like this? Why do people
demand creation of more States? In my own State of Orissa, there is a demand for a new State of
Koshal. Why is there such a demand? Unless regional imbalance within the State is removed, this
demand will go on. Has not the Central Government a role to play? Poor States like Orissa,
Chhattisgarh and Jharkhand cannot meet the growing demands.

MR. CHAIRMAN : Okay; you have made very good points. Please conclude.

SHRI PRASANNA ACHARYA : Therefore, it is the utmost duty of the Central Government to
come out with a corpus to assist such poor States to remove regional imbalance within the State.

My last point is this. Language plays a major role in one’s life and in a country’s life also.
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SHRI PRASANNA ACHARYA : Therefore, there is a demand for many States. As you know,
language created Bangladesh. There is a demand for Bhojpuri to be included. ... (Interruptions)

MR. CHAIRMAN: Okay, you have very well spoken; please conclude.
... (Interruptions)

SHRI PRASANNA ACHARYA : There 1s a demand that Koshali language in Orissa should find a
place in the Eighth Schedule of the Constitution. So, if you soothe the feelings of the people, the
growing resentment, discontentment, etc. will come down.

Therefore, the Centre has to take into consideration all these factors. The Centre has a vital
role to play to remove regional imbalance.
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SHRI KIRIP CHALIHA (GUWAHATTI): Sir, I thank my colleague, Shri Sarbananda Sonowal for
bringing a very important topic for discussion in this House. This is a Resolution regarding
balanced and equitable development of all parts of the country. It reads, in short, like this: This
House expresses its concern over the regional imbalance and it is in order to strengthen the federal
structure of the country.

A number of speakers have highlighted a number of significant aspects regarding the prevalent
regional disparities in this country. Very few tend to realize that this country was not really a united country
till we attained Independence.

16.28 hrs. (Shri Arjun Sethi in the Chair)

When we talk about the concept of India, very few understand that India perhaps was really
born, in its true sense of the term, in its present form with its present ethos, only because of the
struggle of Independence, led by the Congress Party and of course, with Mahatma Gandhi’s legacy.

There was India before that. There was a mythological India; there was an India during the
times of Moghuls; there was a golden India during the golden Hindu period, as you read in the
history of ancient Indian Hindu period. But India as it exists today is really the creation of Gandhi’s
Independence movement and the British scheme of partition.

These are two very important aspects which we have to take into account when we talk about
regional disparity, when we talk about regional imbalance, when we talk about the problems relating
to that and when we think of going ahead with all these problems. Let us not be very defamatory
against one another; let us not blame governance of any particular party; but let us accept the fact
that when India was born in 1947 in its present form, India was a land of diverse — not only
language, not only religion — levels of development, because of historical, because of geographical
and because of psychological reasons of isolation. There were huge gaps between parts and parts,
regions and regions and what you now

Even the concept of State came as per the linguistic formation of States. The States were
formed not on the basis of the kingdoms that had been there during Mughal or old Hindu period but
on the basis of language. At the time of Independence, the concept of Indian unity was in its very
nascent stage. Parities were bound to be there. But, there were disparities between regions, States,
cities, the rural India and the urban India. We all remember very well how Mahatma Gandhi used to
talk about Bharat, the rural India and the urban India. There are regions like Northeast, from where |
come. There was the South, where people did not like to speak Hindi. Then, we had the Hindi-belt,
which felt that since majority of the people speak Hindi so, it was the real India. There was the
West, which thought that it was prosperous and it contributed to India’s economy, and hence it had
perhaps the biggest claim for India’s economic resurgence. So, we had different kinds of people
with all kinds of pride and prejudices.



There is a regional imbalance because of different geographical divides and because of
different psychological and mental make ups. The Indian civilisation has suffered for ages from
several other ills, like caste, religion, ethnic divide and so on. All these ills were there when this
country came into being. Fortunately or unfortunately, the priority at that time was not really to
address the regional imbalances but to keep India united. That is how our Constitution was framed
in 1950.

Our Constitution did not adopt the American Federal structure. It rather went for a
combination of unitary and federal structure. It became somewhat unitary in nature. I am referring
to it because the Resolution speaks about the federal structure and says that we have to go for
removal of regional imbalance to strengthen the federal structure of the country. I would suggest
that instead of saying, ‘strengthening the federal structure of the country’ it should say ‘to strengthen
the unity and integrity of this country’.

I have gone through some of the speeches made by the earlier speakers. Various
Constitutional changes in the political system have been suggested. According to me the more
important thing now is to go for economic measures with a lot of caution and time-bound framework
and to see that different regions remain united and progress equally. We have to see that the
backlogs are taken care of and the country starts progressing unitedly to the best extent possible.
How could that be done?

One of my friends has referred to the Constitution of 1950 and said how Fathers of our
Constitution had given importance to regional disparities. The Tenth Five Year Plan has also
referred to regional disparities in a very emphatic term. It says:

“Economic and social development of a country must also take full cognizance of the
growing regional imbalances in practically all indicators[R71]. ™

These indicators are: per capita income, development, industry, infrastructure, etc. Then it says:

“Not only had the per capita income in the various States of the Union started
diverging rapidly during the past decades, the disparities in social attainments also
appear to be persistent as brought out by the National Human Development Report
2001.”

It is very serious. Now, the Tenth Five Year Plan — Strategic Concerns says:

“These trends indicate a growing polarisation of the country which can have an extremely damaging effect
on national unity. However, there is also evidence that protectionists and beggar-thy-neighbour behaviour is
becoming increasingly more prevalent among the States. In the context of a country as a whole, it is in the
process of fostering greater integration with the rest of the world. Such behaviour 1s fraught with serious
dangers.”

Hon. President of India had also drawn the attention to the regional imbalances when he said:



“Regional imbalances have been accentuated not only by historical neglect but also by
distortions in plan allocation.”

This has come from the President of the country. I remember my great leader with whom I
had the privilege of working. He was a great visionary, the former Prime Minister, late Rajiv
Gandhi. Whenever he visited the North-East or any of the backward regions like Orissa or
Jharkhand or any other tribal area, he always paid attention to the different levels of development in
different regions. He said:

“There is a need for the creation of parities between regions and regions and States and
States.”

During the last Budget Speech of hon. Finance Minister when he was going eloquent on the
great divide between rural and urban India, I had asked him to talk not only about the great divide
between rural and urban India but also about the advanced and less advanced Indian regions, and the
regions like East, North-East, etc.

I do not exactly remember where I read it but there was one prediction made by a great
economist that 20 years from now perhaps the prosperous India would be in the coastal region and
the big cities and the poorest India somewhere in the eastern side. It may be Orissa barring the
coastal districts, the top part of the West Bengal, northern part of Bihar and perhaps the whole
northern lot up to Kashmir. If a man has to develop, his whole body has to develop together. You
cannot have very good hands without a brain. You cannot have very good eyes if you have a limb in
your legs. Have our economists given due importance to this aspect or not? Have the various
Committees and Commissions that have been formed taken it into account like the Sarkaria
Commission which looked at the political aspect or the Gadgil Formula which looked at the
economic aspect? Have these been able to deliver the goods or not?

I would like to know whether a new mechanism i1s now needed, especially after the
liberalisation. When liberalisation came and when we were talking about bringing in foreign
investment to this country with a lot of hope to build a resurgent India, I was a young Member at that
time. [ had expressed my apprehension that the foreign investment will come only to the best of the
places like Bangalore, Mumbai, Delhi and Kolkata. Will a foreign investor come to a place like
Guwahati or to my home town? Will they come to a remote village in Kerala or perhaps in Orissa?
The foreign investment will not come there. They do not have a five star hotel there to attract
foreigners. So what will happen? I said that maybe Bangalore, Delhi and Mumbai would grow but
other cities or the smaller States will become the dumping ground of Indian civilisation[r72].

MR. CHAIRMAN : Please conclude now.
SHRI KIRIP CHALIHA : Sir, I am just concluding my speech in a minute or two.

I come from a State, I will not go into the psychological aspect, which my friends have said,
1s a mineral rich State and is a State where oil was first struck. Do you know that as a student I had
to agitate to build a refinery in Assam? Do you know that as a young student I had to agitate to have
a bridge over the river Brahmaputra? With that kind of a background I became a nationalist but there



are many others who took to gun asking for Independence. Non-development and regional disparity
1s becoming the breeding ground for insurgency and terrorism. Let me tell this august House that if
we do not arrest this process right now, then maybe, after 20 to 30 years we would not have an India
that Gandhiji dreamt of; we would not have an India which 1s a symbol today of unity in diversity to
the rest of the world. We cannot afford to ignore regional imbalances any further.

I would just make one or two more points and then conclude. I would not take much time of
the House. We must not forget that the North-East is bound to India by a very small piece of land
and in Bengal it 1s called the Chicken Neck. Let that Chicken Neck not be a psychological neck also.
Areas like the North-East and States like Orissa, Jharkhand -- it may not be proper to say this, but it
1s a fact — are suffering because of rich neighbours. When you have rich culture on one side and a
poor culture on the other; when you have a rich State on the one hand and a poor State on the other,
then that rich State with a rich culture dominates the poor State with a poor culture. This domination
has to stop. Everybody has to be given things on par. In fact, the weaker ones would have to be
propped up by the great Indian machinery. If we try to bully, if we try to show muscle power and if
we try to show dominance because of strength of population, then it is not going to help our cause. |
wanted to make a point on this aspect of population.

Why should development be based only on population? On the one hand we say that we need
to go in for family planning in order that our population does not grow, on the other hand we make
population the only criteria for allocation of funds. Can that take place all the while? A more
populous State gets more funds and a less populous State gets less funds. A tribal dominated States
would not have much population. Can we continue to deprive them of their dues because they have
less population? Are we pushing them towards a stage where we are indirectly asking them to go in
for mass production of children? Will that help us? Will these incongruencies and these
contradictions and these concepts which are no longer legitimate today and may become redundant
in the creation of a resurgent India help our cause? Do these policies not require a new look? I hope,
the House will endorse my point.

MR. CHAIRMAN: You have taken 15 minutes. You are making a good speech, but now, you may
please conclude.

SHRI KIRIP CHALIHA : Sir, I am a very disciplined Member. I have full respect for you. Please be
considerate to me for another two to three minutes.

Sir, my last point 1s that recently we have seen some kind of a dilution of some of the special
measures that are being taken to remove regional disparities. Some of the special schemes that have
been evolved over the years for development of acutely backward, these are now being given to
almost all other States, every State is demanding that and because of that the States for whom those
were meant are suffering. It is a dilution of the special measures to remove regional disparities. The
special packages, their import should never be diluted and Government should be aware of the
problems of those acutely backward States[snb73].

I suggest that, instead of passing a resolution for changing the political structure, we should
urge the Government unitedly saying that the time has come for the House as a whole to perhaps



recommend for the formation of a new economic or political committee or commission to look into
the problem of regional disparities in the country. We should go in for a Commission like the Gadgil
Commission. [ hope you will give your ruling on this. We should go in for the formation of a
commission which will look into all the aspects of regional disparities, of differences between States
and States and of differences between rural and urban areas. It will come with a solution so that we
can go ahead with a time-bound programme.
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17.00 hrs.

SHRIMATI PARAMIIT KAUR GULSHAN (BHATINDA): Thank you, Sir, for giving me the
opportunity to speak on the important subject of “Lack of development of backward areas” in my

mother-tongue Punjabi. Sir, we celebrated the 59th anniversary of Independence a few days ago. On
such an occasion, the Government in power usually waxes eloquent on its achievements. However
the ground reality i1s far removed from the claims made regarding these achievements. The
backward regions of our country have not yet tasted these so-called achievements.

In this august House, we make tall claims regarding the rate of growth of our economy. The
Government claims that our economy is a growing at a healthy rate of 7 to 8%. But the people of
remote and backward areas do not understand the data and statistics. The stark reality 1s that we have
failed to provide even basic amenities to these people.



We all claim that Punjab is a prosperous state. However, there are backward and remote areas
in Punjab too that can not be turned prosperous. In such areas in Punjab, primary education to
children has remained a pipe-dream. In such areas in Punjab, there are no schools. If schools are
there, the posts of teachers are vacant. Infrastructure is in shambles. Drop-out rate of school
children is on the higher side. I am sorry to say that there is no concrete primary education policy in
the country. With the change in Governments, our education policy also keeps on changing. As a
result, 70% children in our country are outside the ambit of primary education. No children from
such neglected areas grow up to become doctors, engineers, I.A.S. officers or even teachers. This is
the sad state of affairs of the backward regions of our country.

*English translation of the speech originally delivered in Punjabi.

The health service in these backward areas is in a mess. There are no medicines in
dispensaries in these areas. Posts of doctors are lying vacant. The health-service in these areas is
virtually non-existent.

In Punjab, there are many backward areas that have not been connected by bus-service.
People from these areas have to trudge long distances if they want to come to the nearest town. In
such areas in Punjab, there is no electricity connection. Even in areas where electricity connection
has been provided, there are power-cuts for a long duration. In these backward regions of Punjab, in
the absence of electricity, mosquitoes have a field day and the suffering of the people is
compounded. As a result, the people in these areas are plagued by various diseases.

In these backward areas, a vast majority of people do not have a place of shelter. Many of
them are forced to live in houses that are makeshift and temporary in nature. The Government
grants them a paltry sum of Rs. 25,000/- for construction of a permanent house. It is a cruel joke
played on these people.

The sanitary condition in these areas are very bad. There is no flush-system or toilets in these
houses. A measly amount of Rs.600/- is granted by the Government for the purpose of construction
of a toilet. It is a farce.

There is no one to take care of our old people in these backward areas. We have no policies
for the welfare of our elders. The old people are leading a life of misery in these areas.

Unemployment is on the rise in such backward areas. There are no schools in these areas.
Even if someone gets educated, he has no future as there are no jobs. As a result, the unemployed
youths take to social evils. Suicides are on the rise. Hence, the Government must launch a
campaign to generate employment for the youths of these areas. Only then can we dream of
development of these areas.



Sir, there are no drinking-water facilities for the people of these arecas. We have miserably
failed in our duty to provide potable water to these people. Women of these areas have to trudge
long distances in search of drinking water, with pitchers balanced precariously on their heads.

There are many villages in Punjab that have seen no development work since ages. They are
completely cut-off from the nearest towns. No Government official ever visits such villages. They
are devoid of even basic facilities.

The farmers of these backward areas are in a miserable condition. The farmers cannot take
their produce to the city. These poor and hapless farmers have no purchasing power either. So, I
appeal to this august House that efforts must be made to bail out our farmers. The Government must
chalk out concrete schemes and come to the rescue of the people of these backward areas. When the
people of these remote and backward areas make real progress, only then can we realize the dreams
of the founding fathers of our country.

MR. CHAIRMAN : Hon. Members, I have a list of 12 Members who want to speak on this
Resolution. We have to wind up this discussion today. That is the request I have received from the
hon. Minister. So, I would request all hon. Members who will be speaking hereafter to confine their
speeches to only five minutes each. Please help me in controlling the proceedings of the House.

SHRI W. WANGYUH KONYAK (NAGALAND): Mr. Chairman, Sir, I thank you for giving me
time to participate in the Resolution moved by my colleague Shri Sarbananda Sonowal regarding
balanced and equitable development of all parts of the country. This is a very important subject.

Sir, we have many extremist groups and underground groups in our country like naxalites
and other extremist forces. Why are such groups coming up in our country? What is the reason? The
Government of India should think about it very seriously. There are naxalites in different parts of our
country. In some States, proper treatment has not been given to these people by State Governments
and in some States proper treatment has not been given to them by the Central Government. These
extremist groups are demanding autonomous regions have come up only due to regional imbalance.
Therefore, 1 fully support the Resolution moved by my friend Shri Sarbananda Sonowal. Two of my
hon. friends from the North-East Shri Kirip Chaliha and Shri Kiren Rijiju have already spoken on
this Resolution.

The Department of Development of North-East Region was created in September, 2001 and
it started functioning on 15 November, 2001. It was accorded the status of the Ministry vide a

Gazette Notification of the Government of India issued on 27t May, 2004. As my friend from
Arunachal Pradesh Shri Kiren Rijiju said, the NDA Government took a decision that all the
Ministries of the Government of India should make a contribution of 10 per cent from their
budgetary allocation to a Non-Lapseable Common Pool for the development of the North-East. That
was the decision taken by the Government of India, but 18 Ministries have been exempted from



making that 10 per cent contribution for the development of the North East. Even now, many
Ministries are trying to get exemption from making 10 per cent contribution.

Sir, a special accord was made with regard to Bodoland called Bodoland Territorial Accord
and Bodoland Territorial Council was created. The Government of India has committed to give Rs.
100 crore every year for five years to Bodoland for infrastructure development. Then, an amount of
Rs. 700 crore was earmarked to be given for the development of the entire North East. Out of this
amount, Rs. 100 crore has been allocated to Bodoland Territorial Council (BTC[k76]).

The [Rs77]JHRD Ministry has sufficient funds and all the States are not getting from HRD
and they are taking out Rs. 90 lacs from NLCP for Sarva Shiksha Abhiyan. This is the injustice
meted out to the people of North-East. On this, the Parliamentary Standing Committee on Home
Affairs has recommended that special amount should be given separately from the Central
Government and that no amount should be managed from the DONOR Ministry. That was the
recommendation given by the Parliamentary Standing Committee on Home A ffairs.

Sir, the North-Eastern Council was created and the North-Eastern Council had demanded a
sum of Rs.1,337 crore for the year 2006-07 and that was the projection made by the NEC. Against
the sum of Rs.1,337 crore, only a sum of Rs.600 crore has been given. What has happened is that
the amount of border fencing with Bangladesh has been done from the amount of that Rs.600 crore.
This imbalance has been created greatly by the Ministry and the Government of India.

We talk about justice, but we are not giving justice to the people of India, particularly, to the
backward regions. Why are the people in Andhra Pradesh demanding a separate Telangana State?
Why are they making a demand for an Autonomous Council? It is because of imbalance that has
been created in some parts of the country.

Sir, in Nagaland, in 1927, one Railway station was established at Naganimora. After India
got Independence, this Railway station was dismantled. Instead of taking up new projects, this
Railway station was dismantled. The Government of Nagaland and I have taken up this matter with
the Railway Ministry several times, but there is no response from the Railway Ministry.

Sir, in our country, there are three States without any medical colleges. They are Arunachal
Pradesh, Mizoram and Nagaland. The Parliamentary Standing Committee on Home Affairs has
recommended that each State should have a medical college. Then, they have included Bodoland
Territorial Council because in Upper Assam, there are three medical colleges. The Government is
not taking any interest in this regard. So, where is the justice and where 1s the regional balance?

Sir, I now come to tax holiday on industries. Nagaland is a State where there is no industry.
We have only one sick unit. We have written thousands of times to the NDA Government and to the
UPA Government but we have got nothing. The Government is talking about tax holiday on
industries, but if there is no industry in the region, how can we avail the facility of tax holiday.

17.14 hrs. (Dr. Laxminarayan Pandey in the Chair)



Lastly, the discrimination is there even among the elected Members in the Lok Sabha. Let
me cite one example. There are more than one MP in all the States, except States like Nagaland,
Mizoram, etc. Sir, I come from Nagaland and there are about 11 districts in the State. I have to look
after 11 districts and the entire State. I am getting a sum of Rs.2 crore from the MPLAD Fund as the
other hon. Members. In Delhi, which has seven MPs, one Member is getting the same amount for
one or two districts. In one district of big States, there are two-three MPs. They are also getting a
sum of Rs.2 crore. So, the injustice has started from this House only. Can I alone look after my
whole State with a meagre sum of Rs.2 crore? There are 80 MPs from Uttar Pradesh. In one
district, there are five to six MPs. So, we have written a letter to the hon. Prime Minister States that
have one MP should be given special priority[Rs78].

We told, at least, to enhance our quota but there was no response. This is the discrimination,
and discrimination is starting from here, from this House. Unlike other States who are having more
MPs, we are suffering as smaller and single-MP State. This is the discrimination.

My last submission is this. There is regional imbalance in the country because any
Government of the State or the Central Government is not doing justice to the people. So, they form
a separatist group maybe this group or that group, and we are not talking about them. We are very
glad that we are looking after weaker section of the people, but we are not doing that. Therefore, I
would like to suggest that the Government should form a Committee to have an in depth study State-
wise and find out why people have gone in the other side and how we can have balance. The
Committee should submit a Report to this House and it should be taken up in a serious manner. Any
scheme announced by the Central Government against any State or region should be implemented
properly. Then only we can talk about balanced and equitable development of all parts of the
country.
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from North India or South India do not want to go and work in the Manipur Radio Station or
Manipur Central Government services, then we must find certain method by which local and
regional people can be adjusted there.
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MR. CHAIRMAN : Hon. Members, the extended time for this Resolution is over now. Still I have a list of
seven more Members to speak on this Resolution. If the House agrees, then we may extend the time for this
Resolution by one more hour.

SEVERAL HON. MEMBERS: Yes.
MR. CHAIRMAN: Okay, the time for this Resolution is extended by one more hour.

Now, Dr. H.T. Sangliana.



DR. H.T. SANGLIANA (BANGALORE NORTH): Respected Presiding Officer, having come from
a disciplined background, I would not violate the time that would be allotted to me, but I hope, you
would be reasonable enough so as to enable me to finish some of the crucial points, which I want to
raise today in support of the Resolution moved by our hon. colleague, Shri Sarbananda Sonowal.

Though I come from Bangalore North Constituency, I could identify the seriousness of the
SOS raised by way of this particular Resolution, because I am originally from the North-East; | have
experience, I have gone through, I have shared all the feelings -- ill feelings or the sad feelings — of
the people of the North-East for the past 64 years.

Well, our problem today is more of imbalanced growth inside imbalanced growth. Generally
speaking, wherever there have not been proper development, we have had problems like insurgency,
naxalism and other types of crime. In States, where there are imbalances, where certain regions
have not properly developed, we have naxalism, like in West Bengal, Orissa, Andhra Pradesh, also
today in Karnataka, Madhya Pradesh and some other States.

Sir, it 1s important for the Government to constantly monitor development in various areas so as to
ensure equal development for the people of the country. Now, for my State of Karnataka, the State
Government had sent the proposals to the Government of India for its development. Even right now, as
many as more than 200 proposals are pending with the Government of India. I think, a specific time should
be fixed for disposal of cases. You reject it or you grant it. But making the States to wait for clearance at
the Centre is also causing heartburn, which would result in disharmony.

If development is going to take place on the basis of volume of shouting done in Parliament,
the North-Eastern people are the most unfortunate people because by nature we are shy, we are
timid, we do not want to shout or indulge in any odd behaviour and our number is less. If
democracy is by numbers, our population is small and we are nowhere as you have been seeing us
all these years.

Today, the voices raised by the earlier speakers, more so by the young MPs like our
Arunachal Pradesh MP, Shri Kiren Rijiju, were the outcome of experience at the grass-root level.
They had raised their voices in a limited way, but it demands for immediate response with wisdom.
If the Government would not see the seriousness of this kind of SOS raised by our people in the
North-East, I cannot guarantee you cent per cent peace. You know us very well that we need more
attention, better understanding and quicker implementation of developmental projects. We talk
about NEC. Our friend from the Nagaland had mentioned the failure of certain Ministries when it
comes to the question of contributing some percentage for developing the North-East. What is the
mechanism you have to force them to contribute? These are very important points, and you have to
reply them with wisdom[KD80].

I recommend for the creation of a Committee of Experts, a Committee which should include
economists and management experts, as their findings will be more acceptable and meaningful. So,



it will be good if such a Committee could be formed. It can go round and verify, on the spot, the
different stages of development in all the States in the country, and more so in the North-East.

As you are aware, North-Eastern States are having limitless potential for developing hydel
power. This too is neglected. Till today even the Tipaimukh hydel project, which was sanctioned and
started some time in 1984, has not seen the light of the day. What are the reasons? We do not know .
If there are good reasons, let us know them so that we will be able to appreciate causes of the delay:.

Our imbalanced growth is so bad that in certain States they can even distribute TVs and
cycles freely to their people. Whereas in the North-East, we have people who are not even sure of
having two square meals a day. Not only TVs and cycle that they are distributing but also good
quality rice, at the rate of only Rs.2 per kilogram. Such is the imbalance in our country. It has been
expressed by the Finance Minister also that free distribution of TV, cycles and rice is a possibility
in the State of Tamil Nadu. Where are we? How imbalaned 1s our growth and development?

I sincerely request the Government of India to look into the imbalanced growth which has
been taking place all over the country. Please remember that if you are going to decide grants on the
basis of population, we are nowhere in the North-East. If you are going to depend on the amount of
shouting we do in the Parliament or elsewhere or writing even in the newspapers, then also we are
nowhere because our number 1s small. Therefore, let us not continue to neglect this important of
imbalanced growth, more so in the context of the North-East so that insurgency will not continue,
people will not take the law into their own hands and peace will prevail everywhere in the country.

SHRIMATI ARCHANA NAYAK (KENDRAPARA): Hon. Chairman, Sir, thank you for giving me
an opportunity to participate in the ‘Resolution on steps for balanced and equitable development of
all parts of the country’ moved by hon. Member, Shri Sarbananda Sonowal.

Article 1 of the Constitution of India says that “India shall be a union of States”. Like the
organs of a human body, a nation can become stronger only if its all constituent parts are equally
developed economically. From Kashmir to Kanyakumari and from Gujarat to Arunachal Pradesh,
India is one. Imbalanced growth and parochial development only lead to discontentment and divisive
tendencies among the people. All round development of all parts of the country can make it
economically stronger to compete with the economic giants of the world.

There are hundreds of villages in our country, which do not have proper roads and rail
infrastructure to connect with the rest of the country.

[ come from Orissa which is frequently affected by natural calamities. Droughts and floods
visit the State frequently. Sir, 47.13 per cent of the people of the State live below the poverty line.
Even though there are abundant deposits of minerals, thick forest, natural resources, Orissa
languishes in poverty. The State does not get the credit which it should deserve. It does not get
proper share in the coal royalty from the Centre.

The long pending demand to declare Special Category status to the State 1s still a dream. In
our country, the farming community do not get low interest loans, have no access to irrigation



facilities, safe drinking water or modern agricultural implements[m&1].

They live in perpetual miseries and abject poverty. Their crop failures lead them to suicide.
The demand of Orissa for a National Institute of Science is denied by the Central Government
through delaying tactics. It 1s most unfortunate that the

Central Government proposed the discontinuation of revised long-term action plan for KBK districts
of Orissa. The scheme should continue for those people who live in poverty and misery.

Salination destroys thousands of hectares of land regularly and makes them infertile on the
coastal belt like in Kendrapara in Orissa. My humble appeal is that Orissa should not be neglected
and the projects should be implemented on top priority basis. The country is so vast that while one
part reels under drought, the other part faces flood. We have people living in luxury and at the same
time people die of hunger.

Different parts of the country have different types of natural and human potential. The
Government must identify the different potentials available in the country and tap them properly.
Industries should be set up accordingly. Vast human potential should be fully utilised. There is a
need to set up a National Commission to monitor the balanced and equitable development of all
parts of the country which should be entrusted with the job.

Sir, once again I thank you for giving me an opportunity to participate in the discussion.

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Respected Chairperson, Sir, [ am
thankful to you for giving me time to speak on this most important and serious Resolution which has been
moved by Shri Sarbananda Sonowal.

I rise to support Shri Sonowal’s Private Member’s Resolution. I come from Bodoland
territory which 1s one of the most backward and neglected areas of the State of Assam. I belong to a
tribe called Bodo. Bodo is one of the most ancient and most indigenous or real autochthons of the
State of Assam. Throughout the whole country, the total population of the Bodos would be around
ten million. Within the State of Assam itself, the total population of the Bodo tribal people will be
more than 50 lakh . Within the Bodoland Territorial Areas District, we are having 30 lakh population
and out of this figure of three million, the indigenous Bodo tribal population is around 70 per cent.

For this most neglected and backward area, the Government of India has committed to give
only Rs. 100 crore per year for five years for the creation of some developmental infrastructure
which is a very, very meagre amount of money. With this mere amount of Rs. 100 crore per year, it
1s not at all possible to create a lot of required infrastructure.

I will give an example of the clear discrimination and disparity as well which is taking place
within the Bodoland area. We, the Bodoland people, do not have a single university. We do not have
a single medical college. We do not have a single engineering college. We do not have even a single



polytechnic institute[krr82]. We do not have even a domestic airport. We do not have any
Management Institute.

We do not have good road infrastructure. We do not have required health and medical
service facilities and good hospitals. There 1s insufficient power supply in the villages. There are no
good educational institutions. There is no industrialisation. There is no good infrastructure for
development of agriculture sector also. Over the last more than 59 years since Independence, the
most indigenous tribal people of the country, the Bodo people, have been deprived of what was due
to them. Whatever commitments had been made by different leaders of this great nation since
Independence and whatever provisions have been enshrined in the Constitution of India have not yet
been implemented in toto. Because of the obstinate mindset, because of the parochial attitude,
because of the discriminatory policy approach adopted by the people and parties in power against
the indigenous tribal people, this regional imbalance 1s rising high. So, I would like to appeal to the
Government to set up a high-level national commission to inquire into all these regional imbalances
that are taking place in all the spheres of development and growth on all sectors in different regions
and areas across the country. As a measure of solution to the regional imbalances, all the backward
and neglected regions and sub-regions of the respective States and of the whole country should be
re-organised on a real federal plan into viable and workable autonomous States or sub-States and
into autonomous territories or autonomous regions on the pattern of China’s Tibet Autonomous
Region and Inner Mongolia Autonomous Region and so on and so forth within the existing
provincial States and Union Terroritories .

All the tribal people should be given adequate political power. In this regard, I would quote
Dr. Ambedkar who said : “Political power is the main key by which you can open either a big or
small lock.” We, the tribal people of this country India, have not been given adequate political
power. Because of this disparity, the tribal people of India have been deprived of equitable justice in
the matter of development of tribal areas in each and every sphere. So, I would like to appeal to the
Government of India to set up a high-level inquiry commission to inquire into all these things and to
make such viable recommendations to re-organise all the backward and neglected regions and sub-
regions of the respective States of the country into autonomous States, sub-States, autonomous
territories or autonomous regions on a real federal plan. Then only, we can expect the people of each
and every region to have equitable justice.

Why has the young generation of the North-Eastern India and State of Assam gone
underground? The basic reason is negligence, discriminatory policy approach and regional
imbalance. If India has to be kept intact, these disparities shall have to be removed at the earliest
possible. Otherwise, you will miss the train. You cannot buy the hearts and minds and sentiments of
the people of North-Eastern region by money only, and by mere populist slogans that you have been
given more than Rs. 1,000 crore per year as a special package. The implementation part too is not
up to the mark. So, I would like to appeal to the Government of India and to the nation as a whole
that et &, geead & arq HIRG, R g8 § 78, w7 F eR 1 $¢ & it B My @ T qred[S83]|
IR oG # 8 Wl 1 W@ 2, A1 e @, WR ¥ A ol weg A oS, T8 a1 g%k enfil We have
been trying to bring all the militant groups of the North Eastern States to the national mainstream,
but we need adequate support from the Government of India with positive political wisdom.



I would like to appeal to the Government of India to sanction at least one Central University
for the Bodoland territory; one engineering college for the Bodoland territory; one Central
Agricultural University for the Bodoland territory; one IIT for the Bodoland territory; and one 1IM
for the Bodoland territory. These are the pre — requisite factors to help develop the Bodoland
territory.

MR. CHAIRMAN: Hon. Member, please conclude your speech.

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY : The Govrnment should also take complete
action plan for the development of the Indo-Bhutan border as it has been very much neglected. Is it

not a part of our free India? What about the developmental projects and policies in relation to the
Indo-China border?

MR. CHAIRMAN: Hon. Member, please conclude your speech.

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY : Sir, I am not able to talk much about all
the issues because of lack of time. I want that the Government of India should definitely respond to
all that we have spoken in this House.

Last but not least, I strongly support the Resolution moved by my colleague Shri Sarbananda
Sonowal.

SHRI P.S. GADHAVI (KUTCH): Sir, thank you very much for giving me this opportunity to speak. I rise to
support the Resolution moved by our hon. colleague Shri Sarbananda Sonowal. This Resolution has much
importance from the point of view of strengthening our federal structure.

Many regions of the country are much developed, and many other regions are still lagging behind
with regard to development even after completion of 59 years of our Independence. The southern areas,
particularly, the urban areas and big cities are much developed, as they have almost all types of infrastructure
facilities, namely, education, water, electricity, good roads, transportation, and chances of vast opportunities
to earn their livelihood, and do other jobs. On the other hand, we do not have even basic amenities like
electricity, road connectivity, transport, etc. in certain areas even today.



It is a very imbalanced development in even certain parts of developed States like Gujarat.
We consider Gujarat as a developed State, and it i1s a very forward State. But if we take into account
the entire State of Gujarat, many parts of that State are still lagging behind in the field of
development. For example, my friends here from the North East States mentioned that they are on
the eastern border of the country, and they are not having many of the basic infrastructure facilities.
Similar is the case with the western end, particularly, my constituency, namely, Kutch. Kutch is
much under developed in all ways, that is, socially, educationally, economically, etc. Kutch forms 24
per cent area of the whole of Gujarat State, but unfortunately its population 1s merely 3 per cent. The
allocation of funds is made on the basis of per capita. Naturally, this big area cannot get adequate
funds even though it forms 24 per cent of the Gujarat State because the population there is merely
three per cent[ak84].

It 1s very unfortunate that nature has not been very kind to this area. In the last 50 years, we
have faced more than 35 famines. In every five-year cycle, we had drought continuously for three
years and rain in one year. Even when there was rain, the rainfall is only 10” or 12 per year. That
area also faced two worst cyclones -- one in 1998 and another in 1999. In the 1998 cyclone, we have
lost more than three lakh fruit bearing trees, which were nursed by the farmers for the last 40 years.
All of them perished in one cyclone, and we have lost more than 3,000 precious human lives. The
1999 cyclone had hit the western part of Kutch. In 2001, we faced the worst earthquake ever
occurred in the world in which we have lost 18,000 human beings; we have lost more than two lakh
residential houses, and almost the entire property in that area has been destroyed.

This unfortunate region is also having a good potentiality for development. Nature has given
much for the development to this area. We have got abundant mineral wealth, like bauxite, bentonite,
lignite, and china clay etc. However, it has to be utilised in a proper way.

For the development of our Kutch region, the NDA Government had given some tax benefits
and as a result, some industries have come up in that part. My point is that it has covered only a little
part of that area.

If we go to the western end of the Kutch, there is a big potentiality for development. There is
one Jakhau Port there. If you can provide little infrastructure there, it will then cater to the needs of
that area to a large extent. In the northern end of Kutch, there i1s an abundant potentiality available in
the form of non-edible salt. We have got more than 10,000 square kilometres of marshy land, and
there 1s abundant salt there. That can be utilised in so many things. My only request to the hon.
Minister here, who is looking after Science and Technology, is that science and technology should
come to the help of this area. The Rann of Kutch has got minerals like potash, calcium and so many
other things which can be used in chemical manufacturing. In order to utilise these resources, we
have to provide only 100 kilometre railway line from Bhuj to Khavda. In the past, we were
importing bromine from outside. Recently, two factories have come up there and they are producing
enough bromine to meet the needs of our country. Therefore, these types of things should be taken
care of.

Our honourable and visionary President has envisaged a development plan for that area.
When he was staying in the Rann of Rajasthan, Pokhran, at that time, he had a vision that if the



Rann of Rajasthan can be developed, then Rann of Kutch can also be developed in a similar fashion.
Kutch has a different kind of Rann. That Rann is not desert or sandy area; that Rann is a marshy
land, and it has got abundant potentiality for development. My only request is that science and
technology should be made use of for the development of that area. When this type of natural
potentiality is there, it should be made use of. The question of how to make use of it can be taken
care of by science and technology.

As stated by the hon. Member from the North-Eastern States, the Government should pay
more attention because only then and there these potentialities can be developed[R85].

There is enough potentiality. In spite of having the potentiality, such regions are not yet
developed. Similar i1s the case of Scheduled Tribes belt in the State. At the eastern borders of
Gujarat, many Scheduled Tribes live in Panchmahal and Dahod. There is also a great potentiality
for development. But this requires the Government’s attention. It should not be said that since
Guyjarat is a developed State, development of these regions could not be undertaken by the Centre.
My humble request to the Government 1s that if there is an under-developed area within a developed
State, the Government must pay attention to that area also.

THE MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF EARTH SCIENCES
(SHRI KAPIL SIBAL): Mr. Chairman, Sir, | want to make a request.

I believe - it is my personal belief, many may not share it — that science and technology is at
the heart of economic development. No nation can move forward without investments in science and
technology. But, while I have been a Minister in this Government, I have not had the advantage of
any proposals from Members of Parliament on how we in this Ministry can help a specific State.
Whether it is Arunachal Pradesh in the North-East — Kiren made a wonderful intervention today — or
whether it is Orissa or any other State. It 1s you who have to give me proposals. I can assure you that
without reference to any politics — because it is at the heart of economic development — I will come
forward and do what I can.

I have one small request to make to the Members of this House and I take advantage of this
time. Please, in the next Session have a full day’s discussion as to how science and technology can
take this country forward. In the course of that discussion many things will emerge which will
benefit the common man of this country. It is only science and technology that can reach the benefits
of whatever environmental and mineral resources we have to the common man. This is my request
to you. You help me and I will never hesitate to help you.

SHRI P.S. GADHAVI (KUTCH): We express our thanks to the hon. Minister for this.

SHRI KHARABELA SWAIN (BALASORE): Sir, in the Business Advisory Committee last time [
had appealed for a discussion on this in the Demands for Grants and the hon. Speaker had agreed to
that. Unfortunately this could not take place. We will do it.



SHRI MANI CHARENAMEI (OUTER MANIPUR): Mr. Chairman, Sir, first of all I would like to
thank Shri Sarbananda Sonowal for moving this important Resolution.

All over India, whether it is in the South, North, East or West, the areas inhabited by the
tribals are the most backward areas, in spite of those areas being rich in natural resources. It would
not be wrong to say that the social conditions and economic conditions of the tribals in the States
reflect the quality of governance and administration of those States in particular and the country as a
whole. No officer from the Centre would like to serve in the interior and remote areas.

Today we are speaking about regional imbalances in matters of development in the country.
North-East region of our country is one region which is predominantly inhabited by tribals of
various ethnic groups. The country has taken initiative to bring about equality in development in the
North-East by creating as many as four pure tribal-owned States. This, in fact, is a noble step to
infuse confidence and dignity in the minds of the indigenous tribal people. But then, more needs to
be done. Creation of States in the North-East has been done without the knowledge and consent of
the indigenous tribal people who have been living in the region since time immemorial. As such,
today we are experiencing a lot of turmoil in the North-East region people crying for recognition of
their rights, identity, justice and permanent peace[ KMRS86].
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North-Eastern Region 1s well-known for its natural beauty and rich natural resources.
However, due to poor and faulty planning in the past, people are becoming poorer and poorer. It
seems that planners have failed to understand the intricate and typical situation of the North-Eastern
Region. Today, we are talking of globalisation. ... (Interruptions)

MR. CHAIRMAN : Kindly stop your speech. Itis 6 0’ clock now. You can continue your speech when this
is taken up next time.

We are now taking up "Zero Hour’.
... (Interruptions)

SHRI KHARABELA SWAIN : Sir, what will happen to the Motion of Prof. Rasa Singh Rawat? ...
(Interruptions)
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MR. CHAIRMAN: There are five more speakers and the hon. Minister has to reply also. Moreover,
how is it possible to take up his Motion when the debate is not concluded on this?

... (Interruptions)



